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AAAAAAAAAAAAAAAAAAAAAAAAA
Ms. KR Steel Union Ltd. Appel l ant (s) @@
AA
VERSUS
Conmmr. of Customs Kandla (Cujarat ) Respondent (s)

( Heard by Hon’ bl e Bharucha, Santosh Hegde & Sabharwal, JJ.)

Date : 30/03/2001: This appeal was called on for pronouncenent of
j udgnent today.

CORAM :
HON BLE MR, JUSTICE V. N KHARE
HON BLE MR JUSTI CE N. SANTOSH HEGDE
For Appellant (s) M. C. N Sree Kumar, Adv.
For Respondent (s) M. B. Krishna Prasad, Adv.
The Court made the follow ng
JUDGMENT
......... e [ e [ S
SP2
Hon’ bl e M. Justi ce N. Sant osh Hegde
pronounced the judgnment of the Court allow ng the appeal
with no costs.
. SP1
(Neel am Kawat r a) (S. Krishnan)

Court Master Court Master

The signed judgnment is placed on the file whichis
not reportable.



